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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABADL BENCH

AT HYDERABAD

& bk
‘O.A.1619£91. Dt., ef Decisien : 8-1-98,
B.Byraginaidu .+ Applicant.

Vs

1. The Flag -Officer Cemmanding-in-Chief,
Eastern Naval Cemmand,
Visakhapatnam=530 014,

2. The Officer in charge, , _
Base maintanence Unit, Mavzl Base,

Visakhapatnam=-530 014, .. Respendents,
Ceunsel for the applicant :Mr.K.Vinaya Kumar
Ceunszel fer the respendents t Mr.,N.R.Devaraj,Sr.CGSC,
CORAM =

THE HON'BLE SHRI R. RANGARAJAN : MEMBER (ADMN,)
THE HON'BLE SHRI B.S.JAI PARAMESHWAR : MEMEER (JUDL.)
ghirng

ORDER
ORAL ORDER (PER HON'BLE SHRI R. RANGARAJAN : MEMBER {ADMN.)

Heard Mr.K.L.K.Sarma fer Mr.K,Vinaya Kumar, learned
ceunsel fer the applicant and Mr.w.Satyanarayana for Mr,N.R.Devara
learned caeunsel fer the respendents,

2. The relief asked for in this OA reads as beloﬁ:-

It is prayed that this Hecn'ble Tribunal may be pleased
te declare the actien ef the respendents in not giving,thdbenefit
of pay fixatien @ 260-400/~ frem the date of initial appeintment
i.e., 6=3~-82 to the applicant which was cenfirmed in the recent

preceedings ef the 2nd respendent vide preceedings Ne.BMU/507/IND(

at. 22-%-.97 as illegal, arbiltrary, discriminatery and vielative of ‘

principles ef natural justice and censequently direct the respende
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te implement the pay fixatien & 260-400/- from the date eof

appeintment 6-3782 te 1-1-86 and release all the arrears and ether

1
i

conseguential benefits and pass such other er further erders as.

this Hen'ble Ceurt deems fit and preper in the c¢ircumstances ef

the case, ]

: ‘ i
3. The: learned ceounsel for the applicant new submiss that
he will file a representatien a5 the respendents themselves havé

fty
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|
accepted his claim. 1In view of the above the OA is dispesed of

b

permitting the applicant to file a representatien. 'The respendents

should dispese ef his represen;ation when received éxpeditieusly.

4. The OA is erdered éccbrdingly at the admission stage

itself., Neo costs, !

B.ST JAI PARAMESHWAR) (R. RANGARAJAN)

'/Cg \ JEMBER (JuDL,) MEMBER (ADMN. )
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Copy ta: . |

1.

2,

3.
4.

.5.
6,

The Flag Officer Commanding in Chief,
Eastern Naval Command, \isakhapatnam,

The Officer in Charge, Ba@se maintanenca Unit,
Naval Basg, Visakhapatnam, !

One cepy te Mr.K.Vinag Kumar, Advocate,CAT,Hyderabad,
One copy te Mr,N,R.Devraj,Sr.CGSC,CAT,Hyderabad.
i '

One copyta D.R(A).-CAT, Hyderabad, |

One copy tor duplicate,
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IN THE CENTRAL ADMINISTR i TIVE TRI&UNHL
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